
5 - 6



BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

IN THE MATTER OF:

Original Application No. 136/2024/EZ

News item titled "श्री बंशीधर नगर दिन के उजाले में हो रहा बालू का अवैध खनन
प्रशासन खामोश" appearing in Navbharat Today dated 08.03.2024

...Applicant

-Versus-

JHARKHAND STATE POLLUTION CONTROL BOARD& ORS.

...Respondents

ACTION TAKEN REPORT FILED BY DEPUTY COMMISSIONER,GARHWA,
JHARKHAND,(i.e. RESPONDENT NO. 4 HERE IN).

Dinesh Kumar Yadav son of Sri Sita Ram Yadav, aged about 33 years, by

Religion - Hinduism, by Occupation - Service under Government of Jharkhand

in the office of Deputy Commissioner,Garhwa, Jharkhand, having its office at

Garhwa, Jharkhand,do hereby solemnly affirm and state as follows:

1. That, I am the Deputy Commissioner, Garhwa, Jharkhand, andthat I am

aware of the facts and records in the instant case and have gone through

the allegations and contentions in the Original Application as such I am

competent to make and affirm the instant Affidavit.

2. That, I am a law-abiding Citizen of India and very much respect the

Constitution and Judicial System of India.
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3. That in pursuance and in compliance to the order dated 17.07.2025of

this Hon'ble Tribunal in the instant Original Application, this Counter

Affidavit is being filed by Deputy Commissioner, Garhwa,

Jharkhand, Respondent No. 4 herein.

4. That this Report is being filed for bringing necessary facts and statements

on record for just and proper adjudication of this case.

5. That in compliance to the recommendations made by the fact finding

committee on 24.12.2024 in its inspection report, the Respondent No. 4

states as follows:

a

That the District Mining Officer, Garhwa, Jharkhand has prepared

report dated 18.08.2025 wherein the details of penalty realized

from the Vehicle Owners, whose vehicles were seized with regard

to illegal mining, storage and transportation under

Banshidharnagar sub-division during the Financial Year 2025-2026,

are provided.

That the District Mining Officer, Garhwa, Jharkhand has prepared

a reportdated 18.08.2025 wherein the details of F.I.Rs lodged

against the illegal transportation of sand under Banshidharnagar

sub-division from 01.04.2025 to 17.08.2025, are provided.

A photocopy of the said Reports of the District Mining Officer,

Garhwa, Jharkhand dated 18.08.2025 are annexed herewith and

collectively marked as Annexure - A.
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6. That, this Counter Affidavit is filed bonafide and in the interest of

justice.lt is therefore prayed that Your Lordships, may kindly be pleased

to accept the instant Counter Affidavit.

7. That the answering respondent seeks leave to file any further affidavits, if

required, as per direction of the Hon'ble Tribunal.

8. I state that the statements contained in paragraphs Nos. 1 to 4 are true

to my knowledge, the statements contained in paragraph No. 5 is true to

my information derived from the official records of the case, which

verily believe to be true and the rest is/are my respectful submissions

before this Hon'ble Tribunal.

उपायुक्त

गढ़वा
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